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‘investiment. The Chief Executive is_jn-
variably appointed by the Government.
“the Board of Dircstors of Public Under-
takings is also appointed annually by the
Government in accordance with the Com-
‘panies Act, and on it apart from the repre-
sentation of the Administrative Ministries,
a representative of the Ministry of Finance
is also nominated as a Director who keeps
a vigilant watch over the financial aspects.
The Undertakings are required to submit
periodical reports of their progress, pro-
duction and financial position to the Govern-
ment. The annual budget requirements of
the Undertakings have to be sanctioned by
Government with the approval of the Parlia-
ment. There is also a Parliamentary Com-
mittee on Public Undertakings which
constantly reviews the working of these
Undertakings and makes its report. Based
on the Cc i dations and
also. on any defects noticed through the
periodical reports, corrective action is
taken by Government in respect of each
Undertaking from time to time.
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LeVEL CROSSING AT NILGIRI RoOAD
STATION

2806.. SHRI S. KUNDU: Will the Minis-
ter of RAILWAYS bz pleased to state:

(a) whether Government are.aware of
the persistent demand of the people of the
Nilgiri Road Statjon to construct a level
crossing at the Nilgiri Road Railway Sta-
tion of the South-Eastern Railway;

(b) whether it is proposed to obef: a
level crossing at the Nilgiri Road railway
station in deference to the wishes of the
people; and

(c) if not, the reason therefor?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA) (a) Yes.

(b) and (c). The new level crossing has been
asked for in addition to the one already
existing at a distance of 1260 ft. The
proposed level crossing would be an addi-
tional ‘accommodation’ work, the entire
cost of which has to be barne by the State
‘Government as required under the extant
rules,

The necessary details of the proposal
together with financial implications were
furnished to the State Government in
1963, but they have neither communicated
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meu' final decision nor have they forwarded
their acceptance of the, cost involved,
so far.
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2807. SHRI K. P. SINGH DEO: Will
the Minister of STEEL, MINES AND
METALS be pleased to state:

(a) whether there is any proposal to set
up aluminium plants in Maharashtra and
Madhya Pradesh with German collabora-
tion; and

(b) if so, the details thereof?





